
SCHEDULtr I

FORN{ A

PUBLIC ANNOUNCEMENT

(Regulation lJ olthc Insol.renc\ and Burkrut)t() Board oI India (Votuntar) Liquidation
Pmcess) Rcgutari0ns, Z0l7)

FOR THE ATTENTION OF THE STAKEHOLDIRS OF S R RECLAMATION PRIVATE

Nolice is hereby given that the S R Reclamation Pri\ ate Limited has commenced voluntary liquidalion
on 30 0l 2020

The stakeholders ofS R Reclamation Prilate Limited are hereb], called upon to subnrit a proofoftheir
claims. on or belore 29.02.2020, to lhe liquidator al the addrcss mentioned against item 7.

The financial creditors shall sulrnil lheir proof of claims by electonic means only. All other
st6keholders may submil the proof of claims in person, by post or by electronic means.

ing proofs ofclain shall attracl peMllies.

tBBL'tPA-002/tP-N00t 52t20 t7 -1 At I 0399
Address: SCO No. 9. 2 Floor. Jandu Tower. Miller cal|i. Ludhiana- 141003 (Pb.)
Enail: mieev.bhambria4)pgmail coin
Mob No : 991571001{)

Dalc: 0l 02 2020
Placa;.Ludhiana

LIMIl'ID
I Name of Corporale Pcrson S R Rcclamation Pri\."te Linircd
2 Date of Ircorporation ofCorDorate Person 29 07 2010
l Authorih undcr !!hich Corporate Pcrson ia

lncorporatod/Resistered
Registrar ofCompanies. Punjab and Chandigarh
at Chandigarh

.t Corporate Idcntilication Number/ Linited
Liabilitv Identit)- Number of Coeomte
Person

u25l90PB20l0PTC03.lt32

5 Address of the Registered Office arrd
Principal Office (II Any) of Corporalc
PeNon

Shop No. 25. Guru Nana( MarLel. Focal Pornl
Ludhiana (Pb.) -l4l0l0

Liquidatio Commencement Date of
Corpomte Person

30.01.2020

7 Name. Address. Email Addrcss,
Telcpho e Nuniber and the Registralion
Nurrber of the Liquidaror

Rajeev Bhambd
IBBI/IPA-002/tP-N001 52t2017 -t8t 10399
Addressr SCO No. 9. 2d Floor- Jand Tower
Miller Ganj, Ludhiana-141003 (Pb.)
Email: (rcc\ bharrbri:4gn)ril.conr
Mob No.: 99157I0010

tJ Lalc dale for subNission olclains 29.02.2020

Submission of

Rnjcc\


